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3.8.2001 
/ 

I · · - I f h · · Mr. S.K.Jain, counsel or t e petitioner 

Mr. Mukund Vyas appeared as proxy counsel to Mr. Arun 
- _ / ' , 

Chaturvedi, counsea. for the opposite parties a'nd files an. order of 
' 

Hon 1 ble the High Court of Judicature for Rajasthan issued on 

13.3.2001. It ap~ars that Hon,'ble the High Tourt has stayed the 

operatjon of the brder passed by this Tribunal on 13.4.2000 'in OA i 

I / 1 · t P, t ·t · an a · · I No. 286 95. Therefcre, we c ose this Contemp e i ion. ecision I 

of Hon 1ble the H:~h Court finally, the petitio~er may make a praye~ . 
1 

I ,, 
for revival of this Contempt-Petition. 
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(A.P.NAGRATH) 

Adm. Member 
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